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(¢) The linkage clause has not
been accepted by the Government
in the Bangalore enterprises and the
reasons were explained in hoth the
Houses by the Minister of Com-
mynication on 8-5-1981; the ques-

tion of computing financial  impli-

cations, therefore, does not arise,

Efforts to increase Sale of cottage
industries in Haryana

2598. SHRI CHIRANJI LAL
SHARMA: Will the Mirister of
INDUSTRY De pleased to state:

(a) whether any organised eficrts
have been made to manage cottace
industries like  brass-metals  and
woollen blankets in Haryana  and
increase these sales and  provide
reasonable wages tc the ardsans:
and

(1) if so, the detwls thercot ?

THE MINISTER OF STATE
IN THE MINISTRY OF IN-
DUSTRY (SHRT CHARANHT
CHANANA): {a) Yes. Nir,

(b) Amongs! the varicus measures
heing taken by the Governmept of
Tlaryana to develop cottage in<us-
tries like brass metals and woollen
Dlankets in the State are:

(1) Marketing assistance is beine
rendered through  the Haryana
Staie  Handlorms & Handi-
cralts  Corporaden and the
Haryana  State Small In.
dartries and  Export Corpo-
ratiop which has @ net werk o
district  marketing wffices and
Fmporia,

(2) Assiv'ance in procering rawma.
tzrials  includingg  in impor-
ting bress scrap s heing pro-
vided to the various wicentils
manufscturers by the Haryana
State Small Industries De-
velopment  Corperation.,
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f3) An Institute cf Design is being
run at Chandigarh for giving
technical assistance to the
brass industry.

(4) For providing training to
arlisans, a Brass Art ware
Centre i3 being  sct up at
Rewari by the Haryana Hand-
loom & Handicrafis Corpora-
tion.

(5) Haryana State Handicrafts &
Handloom Gorporation is ulso
considcring the setting up of a
woollen finishing  plant at
Panipat with a vicw to provi-
ding common facilities for the
woollen blanket industry.

—
&

Minimum raics of wages for
skilled and unskilled workers
engaged in brass inctals and
woollen blanket:  industrics
have been fixed and thesw
wage rates have been linked
to the comsumer price index,

Production of Laundry Soap by
M/S Hindustan Lever

2599. SHRI ~ MOHAMAMIED
ISMAIL: Will the Minister
of INDUSTRY be pleased to stage:

(a) whether production of Laun-
dry Soap js onc of the items reseryed
lor the small scale sector;

(b) whether in view of (a) above
any directions have been given to
Hindustan T.ever, a subsidiary of
Uni-Lever, London to  speofy
production  of laundry soap and
toilet soap in the Dbalance shect

respectively;

(c) if so, when and the details
thereof;

(d) if not the reasons thercfor;

(e) whether production capacity
of laundry soaps by the company
has heen frozen; and

(f) if 80, when and at whar levels
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THE MINISTER OF STATE
IN THE MINISTRY OF IN-
DUSTY (SHRI CHARAN]JIT
CHANANA): (a) Yes, Sir.

(bY to (d). No, Sir. MHh.
Hindustan  Lever  Limited hold
Regictration  Certificate  issued
under Scction 10 of the Industrics
(Development & Regulation) Act,
1951 for the marufacture of “Suak‘rs”.
No capacity has been indicated in
the Regis‘ration Certificate. The
company bas applied for endorse-
ment of capacity on the Registration
Certificate. The matter is under
consideration and a decision will be
taken in the light of the cxisting
policy on the subject. Once
this is done, there  will be a
specific  capacity indicated on the
Registratiion Certificcate for toilet
soap and loundry scap separate v.
Tt winr then be necessary for the
company to indicate in its Annual
Report the capacity and production
for each item separately,

(¢) Ne, §7.

(f) Docs not arjse.
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Licenced Capacity of M/s.
Hindustan Lever

2600. 'SHRI ~ MOHAMMED
ISMAIL: Will the Minister of
INDUSTRY be pleased to refer to
the reply given to Unstarred ques-
tion No. 5894 on st April, 1981
regarding licenced capacity of M/s.
Hindustan Lever and state:

fa) whether the information re-
lating tc item-wise; licenced capacity
cf Hindustan Lever Ltd., has been
collected ;

-~ (b) if o, the details thereef: and

(c) if not, the reasons thereol ?

THE MINISTER OF STATI
IN THE MINISTRY Ol IN-
DUSTRY (SHRI CHARANJIT
CHANANA):  (a) and (b}, Yes,
Sir. The required details arc given
in the Statement.

‘e Does not arjse.

5. Item Location of FAnnual Licenscd
No. the unit Approved Capacity
L 2 3 4
1. Synthetic Detergents Bombay 20,000 tonnes
Calcutta 26,000 tonnes
Jammu HLODO Tonnes
2. Soap Bombay No cpucity has
- been lixed.
Calcutta No capacity has
been fixed
3. Glycerine Bombay 5,353 tonnes

Calcuttya 3,009 tonnes






